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Name of the curporate debter: Orient Frozen Faods LLP Date of commencement of CIRP: 301272034 3 List of erwilitors au on: 130272028
List of secured financial creditors {other than financial creditors belonging to say class of creditory]
Amount its Ra.)
SI. Name of creditor Detnils of claim received Details of claim admitted Assiouni of Amaunt of any Amount of | Amouni of cium EE-P-. il any
Ne. Date of Amount claimed [Amount of claim |Nature of Amount tovered by | Amount eovered by |Whether % voling thare| ontingent rautual dues, that may as..... — under
rrecipt admined laim security interest guarsntes related party? | in CoC flaim be set-off nadmitted verification

The clam of HDFC has been admittcd provisionally

due 1o non-submsnon of the required documents for

clum venls Despite several reminders sent to

HDEC for sub of the requusie d no

l HOFC Bank L. 29:-01-2025 17469283055 174595080 34 Secured LTavssEa0 45 NA No 100 0 0 L] has bee received ull 136k F 2075,
Accordiagly, the ¢laum has besn sdouted on 5

provisionsl basis, subject to further verificabon upon

reccipt of the tecetiary documentation
] Tatal 174698280, 55 1745988480 55 1 74368480.55 N 100 [ [1] ] 4.0
Security laterest
Hypothecauon of stock 1o ade, book debis and
reczivables.
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